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C.P No. 142/ALD/2017

Sri Naveen Narang, PCS for the petitioner. Sri Naveen Sinha,Sr.
Advocate along with Rajnath Shukla, Advocate for the Respondent
Company. Sri A.D. Saunders, Advocate for the Respondent No.3.
Learned Senior Advocate for respondent company file an objection to the
maintainability of the present Company Petition.

A copy thereof is received by the petitioner. The case js fixed for

argument.
The matter is to be listed on 6™ March, 2018.
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